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20.03.2018
COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M. 

1. CRL.A 1004/2017 ABHAY KUMAR MISHRA ANAND SHANKAR,BIPIN 
VS STATE (GOVT OF NCT KUMAR SHARMA, AMIT CHADHA  

                                OF DELHI)

2. CRL.A. 1107/2017 NEERAJ MISHRA K SINGHAL,AMIT CHADHA 
VS STATE (GOVT OF NCT 
     OF DELHI)

 COURT NO.7  
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MR. JUSTICE NAJMI WAZIRI

AT 10.30 A.M. 

1. CRL.A.1306/2015 MOHD. ASHRAF  HARSH PRABHAKAR, ADITYA, VIKRAM
VS STATE  ANIRUDH TANWAR SUMEET VERMA 

 RAJNI GUPTA, 

2. CRL.A. 16/2016 MOHD. MUSTAQ  HARSH PRABHAKAR, ADITYA, VIKRAM
VS STATE  ANIRUDH TANWAR SUMEET VERMA

 RAJNI GUPTA,

COURT NO. 22 
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 PM
1. RFA NO.262/2018 BEENA MAHAJAN & ANR B.K.PAL,NATANSH KUMAR PAL

VS SMRITI SANGEETA 

2. RFA NO.266/2018 MOHIT MAHAJAN B.K.PAL,NATANSH KUMAR PAL
VS SMRITI SANGEETA & ANR

HIGH COURT OF DELHI                            
19 MARCH ,2018                              REGISTRAR (LISTING)



20.03.2018                           FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

            
COURT NO.  14     (OS – G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

    AT 2.15 P.M.

31. O.M.P. (COMM) 121/2018    L&T-SUCG JV CC27 DELHI       DAYAN KRISHNAN, MEGHA MEHTA AGRAWAL, 
               Vs. DELHI METRO RAIL         AAKASHI LODHA, SAMITH SAGARANAHALLI, 
                CORPORATION LIMITED          TARUN JOHRI, ANKIT SAINI, ANKUR GUPTA 
   *****
    
                                              

COURT NO.  20  (OS – B)   
HON'BLE MR. JUSTICE NAVIN CHAWLA

    AT 10.30 A.M.

24. O.M.P. 143/2015           M/S CLASSIC MOTORS PVT LTD   TAHIR ASHRAF SIDDIQUI, B. ANAND,   
             Vs. M/S GOYAL M.G GASES PVT  HARISH MALHOTRA, SIMRAN MEHTA, 
             LTD                          KANWAL CHAUDHARY 
    
25. O.M.P. 301/2015           M/S GOYAL MG GASES PVT. LTD.    TAHIR ASHRAF SIDDIQUI, B. ANAND, 
    I.A. 9926/2015            Vs. M/S CLASSIC MOTORS PVT. LTD. HARISH MALHOTRA, SIMRAN MEHTA 
    
26. ARB. A. (COMM.) 12/2017   ASCOT HOTELS AND RESORTS PVT. RAJAT  ARORA, VISHALAKSHI SINGH, 
                              LTD  & ANR.                  SANDEEP SETHI, KANIKA AGNIHOTRI, 
                              Vs. CONNAUGHT PLAZA          PREET SINGH  OBEROI 
                              RESTAURANTS PVT. LTD                                      
    
27. O.M.P. (COMM) 91/2017     URMIL MODI                   HARISH MALHOTRA,R.K.MODI,     
                              Vs. ANGEL COMMODITIES        VIKAS TOMAR, ASHOK JHA,IAS (RETD) 
                              BROKING PVT LTD                                           

28. O.M.P. (COMM) 71/2018     ERNST AND YOUNG PRIVATE      A.K. THAKUR, R.K. MISHRA,           
                              LIMITED                      RISHI RAJ, KAVITA SINGH, 
                              Vs. MINISTRY OF YOUTH        NEERAJ CHOUDHARY 
                              AFFAIRS AND SPORTS,                                       
                              GOVERNMENT OF INDIA  & ANR.                               

    *****
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